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LEGISLATIVE ASSEMBLY

NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS
Friday, 27 September 2024 / 05 Ashwin 1946 (Saka)
11.00 AM

1. Special Mention (Rule-280) :
The following Members to raise matters under Rule-280 with the permission of the Chair:

1. Shri Abhay Verma 6. Shri Akhilesh Pati Tripathi
2. Shri Haji Yunus 7. Shri Rajesh Gupta

3. Shri Jai Bhagwan 8. Shri Naresh Yadav

4. Shri Ajay Mahawar 9. Shri Anil Kumar Bajpai

5. Shri Vijender Gupta 10. Shri Om Prakash Sharma

2. Motion of Thanks (under Rule-114) :
Shri Dilip Kumar Pandey, Hon’ble Chief Whip to move the following Motion :
“This House expresses its gratitude to the Delhi Government for its tireless efforts to release
the pension of lakhs of beneficiaries of the IG Pension Scheme inspite of the Central
Government delaying the release of its prescribed share”.

3.  Calling Attention (Rule-54) :
Shri Sanjeev Jha, Hon’ble Member to call the attention of the House towards organizing
Chhat Puja Festival on the Ghats of river Yamuna as per past practice

4. Resolution :
Shri Kuldeep Kumar, Hon’ble Member to move a Resolution regarding mixed land use and
ownership of Dairy Farms established in Delhi since 04 decades. (Text Enclosed)

5.  Short Duration Discussions (Rule-55) :

I.  Shri Bhupinder Singh Joon
Shri Rajesh Rishi
Shri Kuldeep Kumar
To initiate discussion on the deteriorating law and order situation in Delhi and open
threats of ransom and extortion from the businessmen.

II.  Shri Madan Lal

Shri Akhilesh Pati Tripathi
Shri Vinay Mishra
to initiate discussion regarding misuse of Central Agencies viz. Enforcement
Directorate, Central Bureau of Investigation & Income Tax Department against Delhi
Government Ministers & MLAs in order to the destabilise the elected Government.

6.  Consideration and Passing of Bill :
Smt. Atishi, Hon’ble Chief Minister/Minister of Finance to move that ‘The Delhi Goods &
Services Tax (Third Amendment) Bill, 2024” (Bill No. 03 of 2024) introduced in the House
on 26™ September, 2024 be taken into consideration.
Also to move that the Bill be passed.

Delhi Ranjeet Singh
27 September 2024 Secretary
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